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Draft Revised

Introduction

Sea T\:rtles are some of t-I.e oldest known reptile groups on Earth, having

lived for over 200 billion years. There are five species of sea turtles reported in
the waters of India's coastline, viz., (l3l Back Logger Head Turtie, Olive

(Lepidoclrclgs oliuaceal, (4) green turtJe (Ctelonia mgdasl, (5) Hansksbill

(Eretmochelgs imbricatel, (11) Leatherback (Dermochelgs coriaceal and (12J

Loggerhead trtrtJe (Caretta carettal. Of these, only the first four turtles nest on

Indian beaches, while the Loggerhead turtle swims through the Arabian Sea

en-route to the Arabian beach to nest.

A1l the above mentioned Sea turtles are protected under the

International Conventions such as Convention on Internationa,l Trade in
Endangered Species of Wild Flora and Fauna (CITES, 197 3) and the Bonn

Convention on Migratory Species (CMS 1979) to which India is a signatory. Sea

turtles are listed as tritically endangered', 'endangered' or 'threatened' on the

World Conservation Union (IUCN) Red 1ist.

In India, fishing and trading in sea turtle products are banned from

7977 as the sea turtles were protected under Schedule{ Partll of the Indian

Wildlife (Protection) Act, 1972 (Central Act No.,q3 of 1972\ as per the

amendments made to tlle schedule in September 1.977 , Ihereby giving them

the highest degree of protection.

Mortaltty of Sea Turtles

Even though sea turtles have long life spans, their mortality rates have

been increased due to various environmental changes and anthropogenic
' activities along the coast, they became'endangered. Major threats to sea turtles
include non-fisheries related causes such as nesting habitat destruction and

egg harvesting. Various studies across the globe have indicated a globally

declining trend in Sea Ttrrtle populadons due to tlee fotlowing major hazards or
threats to sea turtles.

o Non-fisheries related hazards

- Egg predation by feral animals such as pigs or foxes

- Beach habitat destruction includins beach construction and

development
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- Foragtng habitat destruction

- Direct take or hunting, or boat strikes
. Coastal fisheries related hazards

- Trawl net

Gillnet

Capture and mortality of most of the Sea turtles during trawling/gill
netfng is only due to incidental and not intentional. The Sea turfles which are

ori migration for breeding and nesting incidentally get caught in the {ishing
gears of the fishermen. Furthermore, many fishing activities do not individually
have much impact, but collectively with all other impacts contribute to a
significant overall cha-llenge to the recovery of sea turtle stock.

Standard Operating Procedure (SOP|

Sea turtles, world over face several artthropogenic threats such as

dumping of debris into coastal waters, habitat 1oss, pollution, unsustainable
development in the coastal areas, fishing activities and climate change.

Reliable estimation of sea turtle abundance that would be suitable for stock
assessment and conservation management planning depends on sampling the
entire demographic structure of a population resident in the foraging grounds.
Yet such foraging ground abundance estimates are available onlV for a few
species of Sea Ttrrtles.

In ttre absence of such vital data, Management measures that may be

appropriate for reduction or even elimination of fishery-related mortality will
only be effective if coupled with protection of nesting population. A piecemeal

approach, concentrating on a single component, such as nesting site
protection or fisheries bycatch reduction, simply is not enough.

. Sea turtle conservation and management programmes should recognize

the important contributions of fisheries to employrnent, income and food
security and should be effectively integrated into fisheries management
programmes. The development, design and implementation of turtle
conservation and management measures should take into account tl.e
socio-economic aspects of fishers and fishing communities. These are
dependent on marine fishery resources for their life and livelihood and balance
should be sought between conservation and management of turtles on the one
hand, and sustainable livelihood and poverty a-lleviation, on the other.
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With all the above being taken into consideration, an all inciusive

Standard Operating Procedure (SOP) for protection and consewation of Sea

T[rtles is detailed below.

1, Malagement Measures for protection and conservation of Sea Turtle

The following aspects shall be taken into account during the design and

implementation of any management measures for protection and conservation

ofSea T\rrtle:

Sea turtle conservation programmes should recognize t}:le rights and

responsibilities of fishers under international, national and local iegal

instruments, especially under ttre 1982 United Nation Convention on the

Law of the Sea, the 1995 United Nation Fish Stocks Agreement, and the

1995 Food and Agriculture Organization (FAO) Code of Conduct for

Responsible Fisheries.

Sea turtle conservation and management programmes should encourage

active participation of {ishers, fishing communities and other

stakeholders in sea turtle conservation programmes, including nesting

beach cleaning and protection, Iisheries programmes, and should a-lso '

build upon the traditional ecological knowledge of local communities.

Efforts should be made to promote sustainable fishing gear and

practices, compatible with turtle conservation and marragement

objectives, and to minimize dislocation of fishing communities and

disruption of their fishing activities.

There should be training and awareness-building prograrnmes for fishers

to better tackle the problems of sea turtle mOrtality arising from hshing

activities, especially through better training in effective use of Iishing
gear that reduces marine turtle mortality. Sea Turtle conservation

awareness campaign will be conducted at all Schools at the coastal

districts.

Management measures for protection and conservation of Sea Turtle
principally involves: -

a) Coastal Fisheries Management Measures to be implemented by the

State Fisheries Deoartment.
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b) Nest Monitoring and Stock Protection Program to be implemented

by the State Forest Department

c) Beachfront Lighting regulation and Beachfront Obstruction

removal programme to be implemented by tlle local administralion

df Research and Development Programme to be suggested and

implemented by Central Marine fisheries Research Institute'

Chennai.

Coastal Fisheries Management Measures during Sea Turtle Nesting/

Breeding Period

. Thrtle Excluding Dewice (TEDf shall be fixed in all trawl nets to

help escape of sea turtles from trawl nets durlng the specified

period as may be prescribed by the. authorlzed officers.

. On the dlrections of the Hon'ble Hlgh Court' an expert

Commlttee to be formed to suggest the suitable design of TED.

Upon finallzing the suitable design, a road map and time llne

for lnstalling the TEDs ln trawl nets wlll be drawn.

. Monitoring and enforceinerit of the use of Turtle Excluding

Device will be jointly carried out by Fisheties, Forest, Coastal

Security Group and Indian coait Guard in thelr respectlve

jurisdiction. A detailed daily joint patrolling plan to be drawn

by Coastal Security Group involvlng Fisherleg, Forest and

Indlan Coast Guard. The Concerned regional officers shall

depute offlcers for Joint patrolllng as per the plan.

r Penal action wlll be taken under Tamll Nadu Marine Flshing

Regulatlon Act,1983 (Tamll Nadu Act 8 of 1983f for violations

by the Authorized ofllcers / AdJudtcating Ofllcers of Flsheries

Department.

. Prohlbiting the fishing by mechanized fishing vessels,

motorized country crafts and those using mechanized Iishing

technlques in a radius of 5 nautical miles around the potential

nesting and breeding sites of sea turtles (i.e. January to April

of every yeart identlfied by Central Marine Fisheries Research

Institute (CMFRI) and Depattment of Forest ln the coastal

areas of Chennai, Kanchipuram, Cuddalore, Villupuram'
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llagapattlnam, flamanathapuram, Thoothukudt and

Kanniyakumari Dlstrlcts of Tamil Nadu" except motorized
country crafts having engine capacity 1O horse power and

below subject to the condltion that ray lish nets shall not be

used for fishing during the turtle breeding and nesting season.

Prominent hoardings in Tamii with clear, unambiguous images and

text about tJre protected status of turtles and penalties for violation

of Tamil Nadu Marine Fishing Regulation Act should be erected in
prominent places in the Iishing villages during Sea Turtle nesting/

breeding period.

The deslgnated agencies vlz., Indian Coast Guard, Costal

Security Group, Forest Department and Fisheries Department

shall patrol in their respectlve jurisdiction. However if any

need arises for a joint patroUing, Coastal Securlty Group shall

be the nodal agency for coordinating and ensuring the Joint
patrolling. The patrolling shall be undertaken with a well
planned schedule of patrolling. Dach agency shall have a
written documentation on patrolling.

Penal actlon on the offender shall be dealt under Tamil Nadu

Marlne Fishing Regulation Act,1983 Tamil Nadu Act 8 of 1983

/ Wtldlife (Protectionf Act,l972 (Central Act No.53 ot t9721by
the Authorized offlcers concerned, as tbe case may be.

During periodic Village Vigilance Comrnittee' meeting with 1oca1

fishers, awareness shal1 be created on conservation of sea turtles

and to use Turtle Excluding Device in their bottom trawls and the

importance of releasing the live Turtles if any found on their net.

A11 the stake holders including fishermen are to be provided with
adequate training and awareness in hauling, handling and release

of turtles to minimize incidental mortality of turtles.

This task shall be undertaken by the Fisheries Department in
coordination with Indian Coast Guard and Coastal SecuriW Grouo.
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b) Nest Monitoring and Stock Protection Measures during Sea 'l\rrtle

Nesting/ Breeding Period

o The biological goal of Nest Monitoring and Stock protection

Programme is to increase the productivity of our beaches for sea

fr r rflc nFqtino

o The nesting beaches all along the coast sha,ll be identilied and

. communicated to a-11 concerned of this standard operating

procedure for effective implementation of the standard operating

procedure.

o Identified nesting beaches shall be cleaned involving the local

fishers and others in advalce of the turtle breeding season.

o ldentifred nesting beaches shal1 be protected from jol1y rides and

other forms of destruction ald necessary caution boards shal1 be

displayed to this effect.

o Structures / constructions that are obstruction on the nesting

beaches shall be informed to District Coastal Zone Management

Authority and to the Chennai Corporation as the case may be for

necessary action.

o This requires monitoring of stateb shoreline to record detailed

nesting data that can be analyzed. and used in malagement

decisions.

A detailed procedure to be followed in turtle nest monitoring and

stock protection is as follows:-

r Olive (Back Logger Head ftrrtle (Lepidochelys Ollvacea) is
listed under Schedule I paft 2 (13f of the Wlldlife (Protectionf

Act,t972. Under Sub-sebtion {361 of section 2 of the said

Central Act "Wild anlmal" means any animal found Wlld in
nature and lncludes any animal specified in Schedules I to IV
or Schedule V and found wild in nature. Any person

commlttlng an offence in any parts of Tamll Nadu against the
Wild Animal shall be prosecuted under sectlon 5O of the
Wildlife (Protectlon) Act, 1972.

o In all the coastal dlstrict of the Tamll Nadu, durlng the
nesting season established protection standard protocol shall
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be followed for patrolling by Special Protection team

comprising of Range Officer, Forester, Forest Guard and

between 15 to 25 Protection watcher / Anti poaching watcher

in each coastal districts. In Gulf of Mannar Marine National

Park Antl poachlng watchers engaged for protection of Marine

Life. Jolnt Patrolllng by coastal securlty Group and

Forest Department staff on daily basis during nestlng season

shall be done.

The patrolling stalf during nesting season shall be engaged in
identification and protection of nesting site against any kind
of threats, records mortality, create awareness among the

local people, collection of eggs for the hatcheries, on the

beaches where maximum disturbances are noticed etc.

An average 1-2 hatchery shall be established in each coastal

district.
Non-governmental Organizations and their volunteers who are

experts ln the field of sea turtle conservation and

management shall be engaged to assist Forest Department

Protection staff in patrolling and protection of sea turtle.
Tamil Nadu Forest Department wlll record mortality detected

on the beaches with the assistance of Non-governmental

Organizations and their volunteers every year during nestlng
season.

This task shall be undertaken by the Forest Department along with

other such activities of Turtle stock enhalcement.

. c) Beachfront Lighting Regulatiori. Measures During Sea Turtle Nesting/
Breeding Period

Beachfront lighting based on scientific documentation that such

lighting disorients turtle hatchlings and consequently causes morta-iity.

These disoriented hatchlings crawl toward artificia-1 lighting instead of the

ocean, and are subsequently eaten by predators, such as stray cats, or they

die from dehydration. In addition, adult turtles will frequently avoid nesting

on lighted beaches. Hence, during the sea turtle breeding season, regulation
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of Beachfront lighting shall be regulated by the 1ocal administration

as foilows: -

. Lights illuminating buildings or associated grounds for decorative or

recreational purposes shall be shielded or screened such that they

are not visible from the beach, or turned off after 9:00pm during the

T\rrtle Breeding period each year.

o Lights illuminating any €reas seaward shall be turned off after

9:00pm during the Ttrrtle Breeding period each year.

o Window treatments in windows facing t].e oceal of single and

multistory structures are required so that interior lights do not

illuminate the beach.

This task shall be undertaken by the local administration concerned and

necessary notice to all concerned sha-ll be issued by the authorities one month

in advance of the commencement the Turtle breedine season.

d) Research and Development Measures Durihg Sea Turtle Nesting/
Breeding Period

The Central Marine Fisheries Research Institute in collaboration .i/ith

other fisheries research institutes to take up. studies to ascertain cause of

death, measures to reduce mortality, enhance breeding and nesting, etc.

2. Implementation and Coordination of Management Measures

The respective Heads of the Departments concerned with this

standard operating procedure shall coordinate and monitor sea turtle

conservation measures to be implemented by the respective department ln

. the state, with a clear maldate to.reduce turde mortalities. For effective

implementation of conservation measures, the Commissioner of Fisheries

and the Chief Conservator of Forest shall jointly convene coordination

meeting of all concerned before the commencement of t1le turtle breeding

and nesting season for formulating policy frame work, legal frame work and

institutibnal frame work for the entire state.

The coordination meetlng shall be conducted preferably in the

month of August every year of the commencement of the T\rrtle breeding

season.
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The progress shall be revlewed by the District Collectors every

month and the State level committees every two months tilt the end of
the Turtle breedlng season".

The District Collector of coastal districts shall implement the sea turtle
conservation measures at field level. The District Collector shal1 convene the

meeting of all the st-akeholders (i.e) Superintendent of Police, District Forest

Officer / Wild Life Warden (Convener), Assistant Director of Fisheries, District
Erivironmental Engineer, Deputy Superintendent of Police, Coastal Security

Group, Representative, Indian Coast Guard, One member from NGO to be

nominated by the Regiona1 Joint Director of Fisheries / Deputy Director of
Fisheries, One member from Mechalized Fishing boat sector to be

nominated by the Regional Joint Director of Fisheries / Deputy Director

of Fisheries, One member from Motorized ald Traditional fishing craft sector

to be nominated by the Regional Joint Director of Fisheries / Deputy Director
of Fisheries from one month in advance of the commencement of t'Le Turtle

breeding season and continue the review every month till the end of the T\rrtle

breeding season.

The Nodal Task force is headed by the Principal Chief Conservator
of Forests, Chennai. The Nodal task force coordination committee will
consist ofthe representative from the following agencies:-

(t) Department of Fisheries;

(iil Department of Environment;
(iiil Depaftment of Forest;

(ivl Indian Coast Guard;

(v) Coastal Securlty Group;

(v0 Representative from
- association;

(vii) Representative
association:

(To be nominated by the Joint Dlrector of Fisheries
(Regionalf Chenuai)

(viiil Non-governmental Organization representativel and
(ir.l Representative from another NGO deallng in turtle

consefvation.

The Nodal task force will conduct revlew meefings on fegular
lnterval basls for a perlod of llve years and monltor the progress of
implementation of Standard Operatlng Procedure. The Nodal Task force

mechanized fishing boat owners

from motorized country boat owners
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shall recommend to Government for changes or alteratibns if any to be

made in the Standard Operating Procedure for effective iinplementatlon
of conservation measures. An lndependent Audltor duty appointed by the
Government shall conduct an lndependent audit on the steps taken and
effectiveness of the Standard Operating Procedure on the conservation
and protectlon of sea turtles

GAGANDEEP SINGH BEDI
Principal Secretary to Government

/ /True Copy / /
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-i-g),\e4t /
Section Officer
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